GOVERNMENT OF INDIA
MINISTRY OF FINANCE
     DEPARTMENT OF FINANCIAL SERVICES

RAJYA SABHA
UNSTARRED QUESTION NO 4103

TO BE ANSWERED ON THE 3RD APRIL, 2018 / CHAITRA 13, 1940 (SAKA)

Bank scam cases under CBI investigation

4103.    SHRI HARIVANSH:

 	Will the Minister of FINANCE be pleased to state:

a) number of bank scam cases which are under CBI investigation;

b) the status of the progress of their investigation; and

c) the number and names of banks involved in it?

ANSWER 
MINISTER OF STATE IN THE MINISTRY OF FINANCE
(SHRI SHIV PRATAP SHUKLA)

(a) to (c): Central Bureau of Investigation (CBI) has informed that:  

· 292 bank cheating / fraud etc. scam cases are under various stages of investigation/further investigation in CBI.

· 44 number of banks are involved in these 292 bank scam cases. Names of banks involved in these cases are as follows: 

[bookmark: _GoBack](1) State Bank of India (2) ICICI Bank(3) Axis Bank (4) Central Bank of India (5) Andhra Bank (6) Oriental Bank of Commerce (7) Bank of Baroda (8) Punjab National Bank (9) Allahabad Bank (10) UCO Bank (11) Union Bank of India (12) Dena Bank (13) Canara  Bank (14) Syndicate Bank (15) Indian Overseas Bank (16) Corporation Bank (17) State Bank of Hyderabad (18) State Bank of Travancore (19) Vijaya Bank (20) Indian Bank (21) United Bank of India  (22) State Bank of Patiala (23) Bank of Maharashtra (24) Bank of India (25) Urban Cooperative Bank (26) Central Madhya Pradesh Gramin Bank (27) Prathma Bank (28) Bihar Awami Co-operative Bank Ltd. (29) Bihar Co-operative Bank Ltd. (30) IDBI Bank (31) Meghalaya Rural Bank. (32) Andhra Pradesh Grameena Vikas Bank (33) Telangana Grameena Bank (34) Surat Peoples Cooperative Bank (35) The Cooperative Bank of Rajkot Ltd. (36) SIDBI Bank (37) Lakshmi Vilas Bank (38) DBS Bank Ltd. (39) Exim Bank (40) Dhanlaxmi Bank (41) Karnataka Bank (42) The South Indian Bank (43) State Bank of Bikaner Jaipur (44) Federal Bank.
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